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SHRI BASU DEB ACHARIA (BANKURA): Madam, I have also given notice. ...(Interruptions)
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MADAM SPEAKER : Shri Basu Deb Acharia, you have given notices for two topics. Please speak on one.

SHRI BASU DEB ACHARIA : Yes, Madam. I will speak only on this — situation in Kashmir.

MADAM SPEAKER : Al right.

SHRI BASU DEB ACHARIA : Madam, the situation in Kashmir is very grave. The incidents started on 11t June when one
teenaged student, who was hit by a teargas shell, died on the spot following protest by the young men escalating in
Srinagar and other places in the Valley.

Madam, in the first fortnight, three more deaths occurred through police firing and young people threw stones on the
paramilitary forces and the police. Subsequently, deliberate attempts were made to beat the young men. There is deep
alienation of the people in Srinagar and other places in the entire Kashmir area. The Chief Minister had also called an all-
party meeting and assured them to take some steps to contain and control the situation, but no steps have so far been
taken to address the problem and to resolve the situation.

Yesterday in one incident, more than seven persons were killed and 35 persons were injured when a mob set afire a
police station where explosives were stored, triggering massive blasts in a few areas on the outskirts of Srinagar city.

There is a need for a dialogue by the Central Government as well as by the State Government. The people of the
State have lost faith in the Government. There is complete alienation of the people. The Central Government should take
steps because the autonomy, which was there, has been eroded during this period. There is a need for restoration of
autonomy in the State. I urge upon the Government, in order to improve the situation and to know the views of the people,
that they should send a parliamentary delegation to Kashmir to find out the feelings of the people and to assuage the
feelings of the people of Kashmir. There is a need for such steps to be taken by the Government.
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SHRI BASU DEB ACHARIA : Madam, the situation in Kashmir is very serious. The Government should make a statement on
this. ...(Interruptions)

The Home Minister is here. ...(Interruptions)
MADAM SPEAKER: But you know, it is 'Zero Hour'. Let us proceed with the 'Zero Hour'.

...(Interruptions)
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MADAM SPEAKER: I cannot compel the Government.

...(Interruptions)

SHRI BASU DEB ACHARIA : The Government should make a statement. The situation is very serious
there....(Interruptions)
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THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM): Madam Speaker, I take note of the concerns expressed by
the hon. Members and we share the concerns.

Jammu and Kashmir is a very sensitive State, and the problems are well known. In the last few weeks, the problem has
taken a serious turn. There was a lull after July 19, but again there have been very serious disturbances in Jammu and
Kashmir after July 30. The Chief Minister of Jammu and Kashmir has arrived in Delhi. We intend to talk to him again today. I
have spoken to him several times in the last week.

I am aware that I should come to this House and make a statement. If it is possible today, I will do so. Otherwise, I will do
it as early as possible.

MADAM SPEAKER: Thank you.






